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and effect devolution of powers and
decentralisation of authority. For this
purpose, the Government intends to
pursue a two track policy. On the first
track, the recommendations of the
Sarkaria Commission on which there is
alrecady a broad consensus, will be
implemented through legislation and
administrative action as appropriate. On
the second track, the Government
proposes to appoint a High Level
Committee to review and update the
recommendations of the  Sarkaria
Commission and look into the vital
question of devolution of financial powers
from the Central Government to the
State Governments.

Division of Delhi into Nine Districts

417. SHRI O.P. KOHLI: Will ‘the
Minister of HOME AFFAIRS be pleased
to state:

(a) whether the proposals from the
Government of Delhi to carve out nine
Districts and 27 Sub-Divisions have been
pending with the Ministry for long time;

(b) if so, since when and the steps
taken to clear the same; and

(c) whether the decentralisation of the
vast administrative structure likely to take
at the door steps of the people of Delhi
besides benefiting them?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI MOHD. MAQBOOL DAR): (a)
to (c) In order to decentralise the
administrative structure of National
Capital Territory of Delhi, a proposal to
create nine districts is in an advanced
stage of consideration. The proposal in its
present form was received from the
Government of National  Capital
Territory of Delhi in 1994. The objective
of decentralisation is, inter-alia, to
provide a compact and manageable
district, to provide the common citizen a
ready access to the administration for
redressal of his grievances and to make
the administration more responsive.
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Hotline Connection with Kremlin

418. SHRI JAYANT KUMAR
MALHOUTRA: Will the Minister of
EXTERNAL AFFAIRS be pleased to
state:

(a) whether it is a fact that a hotline is
proposed to be set up between the
Kremlin and the Prime Minister’s Office
in New Delhi; and

(b) if so, the details thereof?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI 1I.K. GUJRAL): (a)
Yes, Sir.

(b) The proposal for a hot-line was
agreed during the visit of Russian Prime
Minister, Victor Chernomyrdin, to India
in December, 1994. The technical
parameters of the proposed hot-line will
be a dedicated and secure telephone link
between the offices of the Prime Minister
of India and the President of the Russian
Federation.
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